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Schedule of Ninth Plan

604, SHRI YOGINDER K. ALAGH:
Will the PRIME MINISTER be pleascd
to state:

(a) whcther 1t s a fact that the
schedule of preparation of the Ninth Plan
has been inordinately delaved; and

(b} the impact of this delay and the

- revised schedule?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS, THE
MINISTER OF STATE IN THE MINIS-
TRY OF PARLIAMENTARY AF-
FAIRS AND THE MINISTER OF
STATE IN THE MINISTRY OF PLAN-
NING AND PROGRAMME IM-
PLEMENTATION (SHRI RAM NAIK):
(1) and (b) The Draft Ninth Five Ycar
(1997-2002), approved at interpal mect-
ings of the Planning Commission was
released on March 1, 1998 by the then
Deputy Chairman, Planning Commission.
The Government has decided to review
this Draft so as to suitably reflect the
altered priorities, as enunciated in the
National Agenda for Governance. De-
tailed action plans on the above guideli-
nes have been preparcd and suitably
incorporated to the existing Draft. The
new Draft Ninth Five Year Plan has been
discussed at the meetings of the internal
Planning Commission and Full Planning
Commission. This revised document is to
be submitted through due process for
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consideration and approval of National
Development Council.

Schemes Proposed by MPs of Eleventh
Lok Sabha

605. SHRT DAWA LAMA: Will the
PRIME MINISTER be plcased to state:

(a) whether Government are  awarc
that manv MPs of Eleventh Lok Sabha
have submitted list of MPLADS during
1997-98 and during their incumbencics
and funds have not been provided to
those schemes which are yet to be ex-
ccuted: and

(b) the action proposed to implement
the schemes?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS, TIHE
MINISTER OF STATE IN THE MINIS-
TRY OF PARLIAMENTARY AF-
FAIRS AND THE MINISTER OF
STATE IN THE MINISTRY OF PLAN-
NING  AND  PROGRAMME M-
PLEMENTATION (SHRI RAM NAIK):
(@) and (b) The works recommended by
the MPs of X1 Lok Subha are required to
be exccuted according to the priciples
contained in para 3.9 of the guidelines on
MPLADS. Funds 1o complete these clig-
ible works have been provided 7 are being
provided as per the entitlement of the
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